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(2)

{(Driver). As psr the show cause notice, applicant had
been registered 1in the Employment Exchange only on

1.99 wharsas he had submitted an Employment Exchange
card showing his registeration as on 29.4.97.
Applicant has submitted his reply to the show causs
notice on 7.3.2000 at Annexure A-4 (colly). An
enquiry, as regards the gsnuinsnsss or otherwiss of
the Registeration card relied upon by the applicant,
has besen undertaksn by the Dirsctorate of Employment
who has called upon the applicant to submit his
documsnts vide communication of 15.6.2001 at Annexurs
A-§ (colly). Applicant has accordingly submitted the
requisite documents on 19.6.2001 at Annexurse A-7
(Co11y). No decision has so far been taken by the
Directorate of Employment though a period of over six
months have gone by. Applicant has, therefore, been

deprived of his bsing appointed as Constable (Driver).

2. In view of the aforestated facts, we find that
the interest'of Jjustice will be duly met by disposing
of the present OA at this stage itsslf sven without
issue of notices with a diracﬁion to the Directorate
of Employment, Respondent Nos. 3 &4 herein, to decide
the issue rsgarding genuineness or otherwise of the
Registeration card relied upon by the applicant and
communicate the same to the applicant expeditiously

and within a period of six weeks from ths date of

ssrrvice a copy of this order with a copy to ths

Commissionsr of Police, Respondsnt No 2 herein.

&

Respondsnt uu 2, ;vkhOUu saying, will pass appropriats
coNg 29U an

o;ders an the‘jLu1s1on given by Respondent Nos. 3 & 4



expediticusly and within a psriod of four wesks from

{3

S’

the date of the ssrvice of the ordsr of respondant

Nos. 3 & 4 upon him. We dirsct accordingly.

3. Pressent OA is dispossed of in the aforsstatsd
terms.
\/LM “/L\A’)

(V.K. Majotra) (A

Agarwa]f‘
Member {(A)

man
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